IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 06.08.2024 |

Cc.C

Applied For

[ (Se
BLAPL-
65983/ (06.08.20 Order Dtd. at
1 5024 24 2137/20 KC SWAIN c.o. 2054-08-02 No-
)
(Se
BLAPL-
65985/ 106.08.20 COURT |Order Dtd. at
2 12024 24 2251/20 MR ROUTRAY (C.0. Iy5 11 |2024-08-01 No-
)
(Se
ABLAPL-
65986/ [06.08.20 COURT |Order Dtd. at
3 004 24 3997/20 |TR JENA C.0. |55 5 |2024-08-02 BAIL-1 |
24
1)
[ (Se
ABLAPL-
65987/ [06.08.20 COURT |Order Dtd. at
4 004 24 Si16/20 MK MOHANTY |C.O. |- %70 [ o o BAIL-1 | -
2)
[ (Se
ABLAPL-
65988/ |06.08.20 COURT |Order Dtd. at
> 12024 24 5013/20 |AK NAYAK C-0- No. 2 |2024-08-02 No-
24
2)
- (Se
ABLAPL-
65989/ |06.08.20 COURT |Order Dtd. at
® 2024 24 3146/20 |C RANA €9 No. 2 |2024-08-02 BAIL=L no-
24
6)
[ (Se
ABLAPL-
65991/ |06.08.20 COURT |Order Dtd. at
7 12024 24 4441/20 |S SAHOO C-0- No. 2 |2024-08-02 No-
24
6)
__‘ (Se
BLAPL-
65992/ 106.08.20 COURT |Order Dtd. at
8 |04 24 6975/20 MR SAHOO C.0. |00 5 |2024-08-02 BAIL-1 | -
24
3)
B BLAPL- (Se
o [65995/ 06.08.20 5322 /20 |SRINIBASH | |COURT |Order Dtd. at
2024 24 1 MOHANTY Y INO. 2 |2024-08-02 No-
3)
- BLAPL- |SUSANTA (Se
10 65996/ |06.08.20 3400/20 |[KUMAR c.0 COURT |Order Dtd. at
2024 24 o4 LENKA NO. 2 1(2024-08-02 2?—




11

12

13

14

15

16

17

18

19

20

21

22

WP (C) -

WRIT

(Se

66002/ |06.08.20 COURT |order Dtd. at
2024 24 18243/2 |SK MISHRA NO. 2 |2024-03-21 BRANCH No-
018 1
1)
(Se
WP (C) - WRIT
66003/ |06.08.20 COURT |order Dtd. at
2024 |24 18246/2 |SK MISHRA NO. 2 12024-03-21 BRANCH |\
018 -1
1)
(Se
WP (C) - WRIT
66004/ 106.08.20 COURT |Order Dtd. at
2024 24 18271/2 |SK MISHRA NO. 2 |2024-03-21 BRANCH No-
018 1
1)
(Se
66005/ |06.08.20 MATA- | .. COURT |order Dtd. FIRST |at
2024 |24 1/2023 NO. 2 12024-03-18 APPEAL |No-
4)
(Se
WP (C) - WRIT
66006/ |06.08.20 COURT |order Dtd. at
2024 |24 1422472 ISR PANI NO. 2 |2022-12-13 BRANCH [yo-
009 )
2)
WRIT
WP (C) - BRANCH éie
66007/ |06.08.20 COURT |order Dtd. (DIVIS
2024 24 §i203/2 JK MOHANTY NO. 2 |2023-08-03 TON Tis
BENCH- )
3)
(Se
66008/ 06.08.20 MILETT RK COURT |Order Dtd. e
2024 |24 e MAHABHOT NO. 2 |2019-02-26 e
)
(Se
66009/ [06.08.20 252;/19 SK COURT |Order Dtd. EE_
2024 |24 MOHAPATRA NO. 2 |2014-01-13
99 118
)
RSA- (5e
66010/ 06.08.20 | 0o, o [RN Das COURT |order Dtd. SECOND |at
2024 24 4 MOHAPATRA NO. 2 |2006-02-22 APPEAL |[No-
3)
(Se
WP (C) - WRIT
66011/ |06.08.20 COURT |Order Dtd. at
2024 |24 24642/2 IR DAS NO. 2 12024-02-01 BRANCH |\
023 1
2)
(Se
WP (C) - WRIT
66012/ |06.08.20 COURT |order Dtd. at
2024 |24 5242/20 IR DAS NO. 2 |2024-03-05 BRANCH Iyo-
24 -7
44)
S
66013/ |06.08.20 2?;8};0 A% PANDEA COURT |Order Dtd. ;te
2024 |24 e NO. 2 |2019-03-29 No-

44)




23

24

25

26

27

28

29

30

31

32

33

34

135 66026/ [06.

_ (Se
66014/ |06.08.20 ggéiizo PRADEEP - COURT |Order Dtd. gii;CH at
2024 24 BEHERA O+ No. 2 |2024-08-02 No-
24 -2
8)
(Se
WP (C) - WRIT
66015/ |06.08.20 COURT |Order Dtd. at
2024 04 5068/20 |S MOHANTY |[C. NO. 2 12016-11-09 BRANCH No-
16 -7
18)
M/S.DR. (se
66016/ |06.08.20 Zggg?;o ggigiOTTAM . COURT |Order Dtd. CONTEM |at
’ . _na_ _
2024 |24 o b NETH NO. 2 |2024-08-02 pT E?
S. SAHOO
M/S.DR. (se
66017/ |06.08.20 CONTC—  |PURUSOTTAM COURT at
ea | loa 4694/20 |CHULI, c.o. [ 20%7 e
24 P.NATH, : 5)
S. SAHOO
(Se
WP (C) - WRIT
66018/ |06.08.20 COURT |Order Dtd. at
2024 24 1601/20 |[R R NAYAK C. NO. 10 2024-01-31 BRANCH No-
24 -7
5)
(Se
WP (C) - WRIT
66019/ |06.08.20 COURT |Order Dtd. at
2024 24 8745/20 |S MOHANTY C. NO. 10 12023-12-04 BRANCH No-
11 -3
33)
CRIMIN | (Se
66020/ 106.08.20 |[CRLREV- |P K C COURT |Order Dtd. AL at
2024 |24 48/2023 MOHANTY O+ INo. 11 [2024-08-21 REVISI [No-
ON 2)
HA— (Se
66021/ |06.08.20 COURT |Order Dtd. WRIT |at
2024 |24 ;231/20 K.C. PANDA [C.0. g5 " 17 2024-08-01 APPEAL |No-
7)
CRIMIN | (Se
CRLREV-
66022/ 106.08.20 309/202 |D K PANDA c. COURT |Order Dtd. AL at
2024 |24 ; NO. 10 |2024-09-17 REVIST [No-
ON 5)
_ (Se
66023/ [06.08.20 5222520 s pas . COURT |Order Dtd. CONTEM |at
2024 |24 o : O« NO. 10 (2024-08-02 pT No-
6)
_ (Se
66024/ (06.08.20 ZSTgSZO s sanoo I COURT |order Dtd. CONTEM |at
2024 |24 iy : O+ NO. 10 (2024-08-02 pT No-
7)
CRIMIN | (Se
66025/ (06.08.20 3525?32 D COURT |Order Dtd. AL at
2024 24 ; O« N0. 10(2024-09-13 REVIST |No-
ON 1)
08.20 WP(C)- |S MOHANTY [C.O. |COURT |Order Dtd. WRIT |(Se




36

37

38

39

40

41

42

43

44

45

46

47

2024 24 10273/2 NO. 10 |2023-07-04 BRANCH |at
010 1 No-
2)
CONTC- (Se
66027/ 106.08.20 4718/20 |S. SAHOO COURT |Order Dtd. CONTEM |at
2024 24 o : NO. 10 |2024-08-02 PT No-
1)
B CRIMIN | (Se
66028/ |06.08.20 §§i§§g2 — COURT |Order Dtd. AL at
2024 24 . NO. 10 /2024-09-13 REVIST [No-
oN 5)
CONTC- (Se
66029/ 106.08.20 4717/20 |S. SAHOO COURT |Order Dtd. CONTEM |at
2024 24 oa : NO. 10 |2024-08-02 PT No-
7)
(Se
WP (C) - WRIT
66030/ |06.08.20 COURT |Order Dtd. at
2024 24 4632/20 |S MOHANTY NO. 8 |2024-07-22 BRANCH [0 _
03 -1
4)
(Se
CONTC-
66031/ |06.08.20 COURT |Order Dtd. at
2024 24 4716/20 |S. SAHOO NO. 8 |2024-08-02 No-
24
4)
(Se
WP (C) - WRIT
66032/ 06.08.20 COURT |Order Dtd. at
2024 |24 15076/2 |B K SWAIN NO. 8 |2024-08-01 BRANCH |-
024 -6
26)
WP (C) - COURT wriT | (5€
66033/ |06.08.20 18753/2 |S MOHANTY NO. 3 Order Dtd. BRANCH at
2024 24 9999-12-31 No-
018 OLD -7
48)
CONTC- COURT (Se
66034/ |06.08.20 | 000" 1o oo N0 3 |order Dtd. at
2024 24 : . 2024-08-02 No-
24 OLD
48)
CONTC- COURT (Se
66035/ |06.08.20 4708/20 |S. SAHOO NO. 3 Order Dtd. at
2024 24 : . 2024-08-02 No-
24 OLD
48)
CONTC- COURT (Se
66036/ 06.08.20 |0 070 o oo N0 3 |order Dtd. at
2024 24 : . 2024-08-02 No-
24 OLD
48)
WP (C) - COURT wriT | (°©
66037/ 106.08.20 30500 |o onanTy v, 3 [order Dta. arancH 2t
2024 24 9999-12-31 No-
19 OLD -7
10)
CONTC- COURT (Se
66038/ 06.08.20 |00 "0 1o oo N0 3 |order Dtd. at
2024 24 oa : omm 2024-08-02 No-

10)




48

49

50

51

52

53

54

55

56

57

58

59

(Se

66039/ |06.08.20 ARBP- | . COURT |Order Dtd. at
2024 24 50/2023 |°° NO. 1 |2024-08-06 No-
10)
(Se
WP (C) - WRIT
66040/ [06.08.20 COURT |Order Dtd. at
2024 04 19333/2 |S MOHANTY NO. 1 |2024-08-22 BRANCH No-
022 -1
31)
(Se
66041/ |06.08.20 |ARBP- K. SAHOO COURT |Order Dtd. at
2024 24 50/2023 |°° NO. 1 |2024-08-06 No-
31)
(Se
WP (C) - WRIT
66042/ (06.08.20 COURT |Order Dtd. at
2024 24 198/200 ||5 MOHANTY NO. 17 12024-08-29 BRANCH |\ _
6 -7
18)
(Se
66043/ |06.08.20 ARBP- COURT |Order Dtd. at
2024 |24 89/2023 |5+ BISWAL NO. 17 |2024-08-01 No-
18)
(Se
66044/ |06.08.20 |ARBP- J. SAHOO COURT |Order Dtd. at
2024 24 89/2023 |°° NO. 17 2024-08-01 No-
18)
(Se
66045/ 06.08.20 ARBP- | . COURT |Order Dtd. at
2024 24 89/2023 |°° NO. 17 |2024-08-01 No-
18)
WRIT |
S~ CHIEF BRANCH ate
66046/ (06.08.20 JUSTIC [Order Dtd. (VIS 2-
2024 24 é§327/2 M.K. SWAIN E'S 2024-06-25 TON Til
COURT BENCH-
2) )
W (C) - CHIEF ;ie
66047/ (06.08.20 JUSTIC [Order Dtd.
2024 24 32272/2 SK BISWAL E'S  2024-08-02 If‘l’l
COURT )
WP (C) - COURT wrrT | (5€
66048/ |06.08.20 18695/2 |R SAMAL NO. 2 Order Dtd. BRANCH at
2024 24 2024-01-18 No-
020 OLD -5
23)
FAO- COURT MIsc. |'5¢€
38239/ 22'08'20 351/202 |B. RANA NO. 2 gggjfo?Egé APPEAL ;E_
3 OLD SEC. o)
WP (C) - COURT wrrr | S°
28220/ g2'08'20 18698/2 R SAMAL NO. 2 Sggifoﬁfﬁé BRANCH ;2_
020 OLD -5




60

61

62

63

64

65

66

67

68

69

70

71

WP (C) -

COURT

(Se

66051/ |06.08.20 SATYAJIT Order Dtd. at
2024 24 1793472 |oayar, NO. 2 15024-08-05 No-
024 OLD
23)
WP (C) - COURT wriT | (5©
66052/ [06.08.20 || LclT | ro. 5 |order ptd. arancy 2t
2024 |24 2024-01-18 No-
020 OLD -5
23)
WP (C) - COURT (Se
66053/ 106.08.20 17928/2 SATYAJIT NO. 2 Order Dtd. at
2024 |24 SAMAL : 2024-08-05 No-
024 OLD
23)
66054/ 06.08.20 PG~ COURT |order Dtd ;ie
2024 |24 18006/2 |PK DASH NO. 1 |2024-08-12 No-
024
23)
WRIT (Se
66056/ [06.08.20 ggég};o « SAHOO COURT |Order Dtd. ?E?Sig o
2024 |24 0 NO. 1 |2022-04-12 s e
BENCH) |)
(Se
WP (C) - at
66057/ |06.08.20 COURT |order Dtd.
2024 |24 3395/20 |5 MOHANTY NO. 1 12009-12-16 No-
08 112
)
(Se
66058/ [06.08.20 ?5;3%;2 D. K. COURT |Order Dtd. e
2024 |24 oo MOHANTY NO. 1 |2024-07-23 e
)
(Se
WP (C) - WRIT
66059/ |06.08.20 COURT |order Dtd. at
2024 24 5415/20 |S MOHANTY NO. 1 2012-10-08 BRANCH No—
12 -5
a7)
WP (C) - (Se
66060/ |06.08.20 17931/2 SATYAJIT COURT |Order Dtd. at
2024 |24 SAMAL NO. 1 12024-08-05 No-
024
47)
WP (C) - (Se
66061/ |06.08.20 17280/2 D. K. COURT |Order Dtd. at
2024 |24 MOHANTY NO. 1 |2024-07-23 No-
024
a7)
WP (C) - (Se
66063/ [06.08.20 |)c "0 |SATYAJIT COURT |order Dtd. at
2024 |24 SAMAL NO. 1 12024-08-05 No-
024
47)
CcMP- (Se
66064/ 106.08.20 COURT |Order Dtd. at
2024 24 178/202 R. R. DAS NO. 20 2024-09-02 No-

47)




72

73

74

75

76

77

78

79

80

81

82

83

84

(Se

66066/ 06.08.20 ?géi;;z SUBHENDU COURT |Order Dtd. at
2024 |24 KUMAR DAS NO. 20 (2024-08-05 No-
024
47)
_ (Se
66067/ |06.08.20 §§i¥320 RAHUL COURT |Order Dtd. at
2024 |24 SETHI NO. 20 |2024-08-01 No-
24
47)
_ (Se
66068/ |06.08.20 2522320 o oas COURT |order Dtd. at
2024 |24 : NO. 20(2024-08-01 No-
24
47)
FAO- MIsc. |'5€
66069/ |06.08.20 | o, A.K. COURT |Order Dtd. ppmar 2t
2024 |24 MISHRA NO. 20 (2024-07-26 No-
3 SEC.
5)
(Se
FAO- MISC.
66070/ |06.08.20 COURT |Order Dtd. at
ona . |a 294/202 |G.C. BARIK o, 20 l02er0r 2 APPEAL 7"
3 SEC.
5)
BLAPL- |BINDU (Se
66071/ |06.08.20 3314/20 |SAGAR COURT |Order Dtd. at
2024 |24 o i NO. 20 [2024-08-01 E?_
(Se
FAO- MISC.
66072/ [06.08.20 COURT |Order Dtd. at
2024 |24 334/202 M. NAIK NO. 20 (2024-07-26 APPEAL No-
2 SEC.
2)
WP (C) - (Se
66073/ |06.08.20 |/ 1" |DEBENDRA COURT |Order Dtd. at
2024 |24 SWAIN NO. 20 [2024-08-02 No-
024
2)
(Se
FAO- MISC.
66074/ [06.08.20 COURT |Order Dtd. at
2024 |24 334/202 |T. SWAIN NO. 20 (2024-07-26 APPEAL o
2 SEC.
2)
WP (C) - (Se
66075/ 106.08.20 17404 /2 B. K. COURT |Order Dtd. at
2024 |24 SWAIN NO. 20 |2024-08-01 No-
024
2)
(Se
FAO- MISC.
66076/ |06.08.20 COURT |Order Dtd. at
2024 |oa 334/202 |M.M. NAYAK 0. 20 12022 0726 APPEAL 7~
2 SEC.
2)
WPC (OAC (Se
66077/ [06.08.20 |)- M/S.SANJTB COURT |Order Dtd. oA at
2024 |24 3902/20 |[MOHANTY NO. 20 |2024-08-05 Branch |No-
17 1)
WP (C) - CHIEF WRIT |(Se
66079/ 106.08.20 |14557 /5 |s MOHANTY JusTIc [Order Dtd. BRANCH |at
2024 |24 9999-12-31
012 E'S -3 No-




[ | (COURT 33)
[ WPC (OAC CHIEF (se
g5 66080/ (06.08.20 |)- G.D JUSTIC [Order Dtd. oA at
2024 |24 3281/20 MALLICK E'S 2024-08-05 Branch |No-
17 COURT 1)
[ WPC (OA) |M/S SARITA CHIEF (Se
g 66081/ (06.08.20 |- PANDA, JUSTIC |Order Dtd. OA at
2024 24 722/201 |P.N. E'S 2024-08-05 Branch No-
8 PATTNATK COURT 1)
[ CHIEF (se
WP (C) - WRIT
66082/ 106.08.20 JUSTIC |Order Dtd. at
8712024 |24 £9082/2 IS MOHANTY E'S  |2012-08-29 PEANCH -
COURT 33)
[ CHIEF (Se
oq 66083/ [06.08.20 |"FC(OR) géisigRU JUSTIC |Order Dtd. on at
2024 24 E'S 2024-08-05 Branch |[No-
19/2018 |PATTNAIK COURT N
- CHIEF (Se
WP (C) - WRIT
66085/ |06.08.20 JUSTIC [Order Dtd. at
89 2024 |24 32275/2 N.K. ROUT E'S 2024-08-05 ?iANCH No-
COURT 33)
[ CHIEF (se
WP (C) - WRIT
66086/ |06.08.20 JUSTIC |Order Dtd. at
2012024 |24 £9078/2 |5 MOHRNTY E'S  |2016-02-05 BRANCH No-
COURT 33)
- CHIEF (se
o1 66087/ [06.08.20 ?5;?;;2 Nk ROUT JUSTIC |Order Dtd. at
2024 |24 004 R E'S 2024-08-05 No-
COURT 33)
B WP (C) - COURT wrrr |(5©
op 60088/ 106.08.20 11640 /5 |5 momanTy No. 3 |order Dtd. BRANCH |2*
2024 |24 9999-12-31 No-
012 OLD -3
33)
___ (Se
WP (C) - COURT
66089/ |06.08.20 Order Dtd. at
93000 |oa 17468/2 |K. PARIDA NO. 3 | o a0 e
024 OLD
33)
T (Se
WP (C) - COURT
66090/ |06.08.20 Order Dtd. at
94 0000 |oa 17466/2 |K. PARIDA NO. 3| oe0s .
024 OLD
33)
- _ |M/s.PRASAN (Se
55 66091/ [06.08.20 ?gég;/z TA ;gURg Order Dtd. gii;CH at
2024 |24 KU .SATAPAT . 2024-07-25 No-
017 OLD -6
HY 25)
B WP (C) - COURT wriT | (°©
9g 06092/ 106.08.20 130,050 |5 moHANTY No. 3 order Dtd. BRANCH |2°
2024 |24 2024-04-04 No-
04 OLD -5
32)
166093/ |06.08.20 [wp(C)- COURT |Order Dtd. WRIT |(Se
o7 2024 |24 19989/ (K-C. SWAIN NO. 3 12024-07-25 BRANCH |at




[ 017 OLD -6 No-
25)
- WP (C) - COURT wriT | (°©
gg (60094/ 106.08.20 |1 5550 /5 |y k. paNT No. 3 |order Dtd. BRANCH |20
2024 |24 2024-07-25 No-
017 OLD -6
25)
- WP (C) - COURT wriT | (5€
og 66095/ [06.08.20 |7 020" | b N0 3 |order Dtd. N
2024 |24 2022-02-22 No-
018 OLD -5
22)
N WP (C) - COURT wriT | (5©
10 |66096/ [06.08.20 Order Dtd. at
o bosz g 5416/20 |S MOHANTY NO. 3 [0 5 10s0n BRANCH |2~
12 OLD -5
47)
[ (Se
WP (C) - WRIT
10 |66097/ [06.08.20 COURT |Order Dtd. at
1 2024 |24 2508/20 |S MOHANTY NO. 8 [9999-12-31 BRANCH |\ _
10 -8
39)
N WP (C) - wrrr | (5©
10 [66098/ [06.08.20 COURT |Order Dtd. at
2 2024 |24 17048/2 |S MOHANTY NO. 8 12024-01-09 BRANCH |-
009 -8
42)
T (Se
BLAPI,—
10 |66099/ [06.08.20 COURT |Order Dtd. at
3 2024 |24 3735/20 A MOHANTY NO. 8 |2024-08-01 No-
24
42)
N CRLMP- (Se
10 [66101/ [06.08.20 || Sy > [BHARATI COURT |Order Dtd. at
4 2024 |24 DAS NO. 8 |2024-08-02 No-
24
42)
N ABLAPI- COURT (Se
10 166102/ 106.08.20 6827/20 |SN GAYA NO. 2 Order Dtd. at
5 2024 |24 . 2024-08-02 No-
24 OLD
42)
N CONTC- COURT (Se
10 [66103/ [06.08.20 |70 >0 | panrn vo. o |order Dtd. CONTEM lat
6 2024 |24 . 2024-07-19 PT No-
6 OLD
4)
N ABLAPI- COURT (Se
10 [66104/ [06.08.20 5o 0 0 | o N, o |order Dtd. at
7 2024 |24 . 2024-08-01 No-
24 OLD
4)
N RSA- COURT (Se
10 |66105/ 106.08.20 Order Dtd. SECOND |at
8 |2024 |24 404/200 |TK MOHANTY NO. 2 15 024-07-26 APPEAL |No-
3 OLD
3)
N ABLAPL- COURT (Se
10 [66106/ (06.08.20 5,20 0 o oo N0 o |order Dtd. at
9 2024 |24 . 2024-08-01 No-
24 OLD
3)
111 [66107/ [06.08.20 [RSA-  |n SUNDARAY [C.O. [COURT [Order Dtd. SECOND | (se




12024

24 60/2007 NO. 2 [|2024-07-23 APPEAL |at
OLD No-
2)
RSA- COURT (Se
66108/ 106.08.20 Order Dtd. SECOND |at
2024 |24 452/200 |S MOHANTY NO. 2 1 011-08-24 APPEAL [No-
9 OLD
3)
ABLAPIL,- COURT (Se
66109/ (06.08.20 [y ol N0 o |order Dtd. at
2024 |24 . 2024-08-01 No-
24 OLD
3)
(Se
66110/ |06.08.20 RFA- & MOHANTY ;gURg Order Dtd. at
2024 |24 89/2004 . 2018-08-27 No-
OLD
3)
ABLAPIL- COURT (Se
66111/ |06.08.20 Order Dtd. at
sooa . |2a 7515/20 |RK MALLICK NO. 2 [0S oacol e
24 OLD
3)
(Se
oJc- COURT
66112/ |06.08.20 Order Dtd. at
024 |oa 4591/20 [K SAHOO B e
02 OLD
3)
ABLAPI,- COURT (Se
66113/ 106.08.20 S oo o | b oo N, o |order Dtd. at
2024 |24 . 2024-08-01 No-
24 OLD
3)
FAO- COURT misc. |(S€
28224/ 22‘08‘20 497/201 |A ACHARYA NO. 2 Sg?ifogEgi APPEAL EE_
1 OLD SEC.
8)
_ (Se
66116/ |06.08.20 §§3/201 — ;gURg Order Dtd. WRIT |at
2024 |24 : 2022-09-19 APPEAL [No-
4 OLD
5)
ABLAPIL- COURT (Se
66117/ |06.08.20 3682/20 |MR BARTK NO. 2 Order Dtd. at
2024 |24 . 2024-08-01 No-
24 OLD
5)
ABLAPIL- COURT (Se
66118/ |06.08.20 Order Dtd. at
024 loa 13110/2 |MN MOHANTY No. 2 | oot ity BATL-2 7"
021 OLD
9)
ABLAPIL- COURT (Se
66119/ [06.08.20 7520/20 RAMAKANTA NO. o |Order Dtd. BATT-2 2T
2024 |24 SAHOO . 2024-08-01 No-
24 OLD
7)
(Se
FAO- MISC.
66120/ |06.08.20 COURT |Order Dtd. at
2024 24 234/201 KK NATH NO. 23 12024-02-02 2E£EAL No-

2)




ABLAPL-

(Se

66122/ |06.08.20 COURT |Order Dtd. at
2024 24 2342/20 PK LENKA NO. 23 /2024-08-01 BATL-1 | o_
3)
(Se
CONTC-
66123/ |06.08.20 COURT |Order Dtd. at
2024 24 1292/20 |5 MOHANTY NO. 23 /2017-11-27 No-
08
3)
(Se
CONTC-
66125/ 106.08.20 COURT |Order Dtd. at
2024 |24 1569/20 |S MOHANTY NO. 23|2015-08-31 No-
13
3)
(Se
ABLAPL-
66126/ |06.08.20 COURT |Order Dtd. at
2024 |24 7395/20 |B DAS NO. 23(2024-08-01 BAIL=L no-
24
2)
_ (Se
66127/ |06.08.20 5225520 S.K. COURT |Order Dtd. at
2024 24 I BISWAL NO. 23 12024-08-05 No-
2)
CONTC (C (Se
66128/ 06.08.20 |PC) - COURT |Order Dtd. on at
2024 24 0ga/201 MR SAHOO NO. 23 |2022-02-25 Branch No-
3 1)
_ (Se
66129/ |06.08.20 ?5?2520 K TENA COURT |Order Dtd. at
2024 24 NO. 23 /2024-08-01 No-
24
1)
WRIT
BRANCH ;ie
66130/ |06.08.20 WPCRL- COURT |order Dtd. (pIvIs 2%
2024 24 12/2023 IS PAIKRAY NO. 23 |2024-07-25 TON T§3
BENCH- )
3)
(Se
66131/ |06.08.20 ??g?iga S, COURT |Order Dtd. EE_
2024 24 NO. 23 /2024-08-01
24 123
)
(Se
ABLAPL-
66132/ 106.08.20 COURT |Order Dtd. at
2024 |24 7711/20 |T.R. DAS NO. 23 12024-08-05 BAIL-1 |0 o_
24
1)
(Se
ABLAPL-
66134/ [06.08.20 [P |k COURT |Order Dtd. at
2024 24 NO. 23 |2024-07-30 No-
24
1)
BLAPL- COURT (Se
66135/ (06.08.20 Order Dtd. at
2024 24 §259/2O K MOHANTY ggb 2 12024-08-01 No-

1)




(Se

COURT CIVIL
66136/ |06.08.20 |cCRP- Order Dtd. at
2024 24 10/2022 [P+ MOHANTY NO. 2 15024-08-02 REVISI Ino-
OLD oN S
ABLAPIL- COURT (Se
66137/ |06.08.20 [ 0 |BALARAM vo. 5 |order Dta. at
2024 |24 SINGH . 2024-08-02 No-
24 OLD
1)
(Se
SA- COURT
66138/ 106.08.20 Order Dtd. SECOND |at
2024 24 308/200 |LD SAHOO NO. 2 15024-07-29 APPEAL |No-
1 OLD
7)
COURT crvin | (5
66139/ |06.08.20 |cCRP- . SUNDARA no. 5 |order Dta. cpvier At
2024 |24 19/2024 2024-08-20 No-
OLD oN b
CRLMC- COURT crIMIN | (5€
66140/ 106.08.20 Order Dtd. at
2024 |oa 3908/20 |SK LENKA NO. 2 | oot ts AL -
23 OLD MIsc | oS
(Se
MACA- MTSC.
66141/ |06.08.20 COURT |Order Dtd. at
2024 |oa 438/202 |A.K. BARIK vo. 14 2023 05-13 APPEAL 2"
1 SEC.
4)
(Se
CMP- WRIT
66142/ 106.08.20 COURT |Order Dtd. at
2024 |24 347/202 [PK BARIK NO. 14 12024-06-19 BRANCH [ _
4 -1
30)
(Se
CMP- WRIT
66143/ |06.08.20 COURT |Order Dtd. at
2024 |24 792/202 |K SAHOO NO. 14 2024-07-31 BRANCH | o_
4 -5
23)
66145/ 06.08.20 ")~ COURT |Order Dtd ;ie
2024 |24 18180/2 |P K SAHOO NO. 14 2024-08-02 No-
024
23)
s
66146/ |06.08.20 ?Ség;;z T DEHURY COURT |Order Dtd. ;te
2024 |24 NO. 14 2024-08-01 No-
024
23)
(Se
WP (C) - WRIT
66148/ |06.08.20 COURT |Order Dtd. at
2024 |24 14084/2 |H. JENA NO. 14 2024-08-02 BRANCH |\~
018 -5
23)
(Se
WP (C) - WRIT
66149/ (06.08.20 COURT |Order Dtd. at
2024 |24 7132/20 |K. PARIDA NO. 14 2024-08-05 BRANCH |y _
12 -3
28)
WP (C) - WRIT | (Se
66150/ 106.08.20 COURT |Order Dtd.
2024 |24 7132720 |A. SAHOO NO. 14 |2024-08-05 BEANCH L




[ | 28)
(Se
WP (C) - WRIT
14 166152/ 106.08.20 COURT |Order Dtd. at
s o2 o4 15611/2 |L. MOHANTY 7o, 14 |2024-08-05 BRANCH |2~
011 )
9)
N WP (C) - writT | (5©
14 |66153/ 106.08.20 COURT |Order Dtd. at
9 |2024 24 10147/2 IR.R.DAS NO. 8 |2024-08-14 BRANCH |\ _
018 -1
4)
___ B (Se
15 [66154/ |06.08.20 ?gég;/z G.K. COURT |Order Dtd. gii;CH at
0 2024 24 SUNDARAY NO. 6 12024-05-06 No-
023 Z4
19)
__' (Se
WP (C) - WRIT
15 166155/ 106.08.20 COURT |Order Dtd. at
1 |2024 24 16932/2 ||J. DEHURY NO. 6 |2024-07-31 BRANCH |\ _
008 -8
29)
___ (Se
WP (C) - WRIT
15 |66156/ [06.08.20 COURT |Order Dtd. at
2 [2024 |24 18637/2 |A. MOHANTY NO. 6 |2024-07-31 BRANCH [yo-
013 9
10)
N WP (C) - wriT | (5€
15 166158/ 106.08.20 23867/2 DILLIP COURT |Order Dtd. BRANCH at
3 12024 24 SAMAL NO. 6 |2024-08-02 No-
017 -7
5)
- WP (C) - wrrr | (5©
15 66159/ [06.08.20 o020, [R.K. COURT |Order Dtd. amanch 3t
4 2024 24 BHUYAN NO. 6 |2024-08-02 No-
017 -7
5)
___ (Se
WP (C) - WRIT
15 166160/ 106.08.20 COURT |Order Dtd. at
5 12024 24 11349/2 \A. DAS NO. 6 |2024-07-31 BRANCH |\ _
024 -4
46)
N WP (C) - wriT | (5©
1566161/ (06.08.20 1,270, [P.K. COURT |Order Dtd. amanch 3t
6 |2024 24 HAZARY NO. 6 |2024-07-31 No-
024 -4
46)
N CMP- (Se
15 166163/ 106.08.20 COURT |Order Dtd. at
7 2024 |24 634/202 [P.K. BARIK NO. 6 12024-08-05 No-
4
46)
- cMP- wrir | (5©
15 |66164/ [06.08.20 COURT |Order Dtd. at
8 |2024 |24 501/202 |S. SAHOO NO. 6 |2024-08-05 BRANCH |0 _
4 -3
14)
___ (Se
CMP- WRIT
15 |66165/ 106.08.20 COURT |Order Dtd. at
9 [2024 |24 570/202 |A.K. JATI NO. 6 12024-08-05 BRANCH |\ _
4 -3
14)
16 |66166/ [06.08.20 [wp(Cc)- |RICHITRA COURT |Order Dtd. WRIT |(Se
0 2024 24 42455/2 |NARAYANA NO. 6 |2024-08-05 BRANCH |at




023 SATAPATHY -4 No-
27)
WP (C) - wrrt | 5€
16 |66167/ 106.08.20 18314/2 S.S. c COURT |Order Dtd. BRANCH at
1 [2024 |24 PASAYAT Y INo. 6 |2024-08-05 No-
022 -1
4)
- (Se
WP (C) - WRIT
16 66168/ |06.08.20 COURT |Order Dtd. at
2 [2024 |24 18314/2 |P. BASTIA  1C.0. |6 ¢ |2024-08-05 BRANCH o -
022 -1
4)
- (Se
WP (C) - WRIT
16 |66169/ 106.08.20 COURT |Order Dtd. at
3 2024 |24 8365/20 RABL SAMAL (C.O. |y 53 12024-11-29 BRANCH |yo-
24 -3
28)
___ (Se
WP (C) - WRIT
16 166170/ 106.08.20 COURT |Order Dtd. at
s boza | s 9205/20 |P.N. NAYAK (C.0. |7 o[ 0% o5 BRANCH |2~
24 -4
38)
WP (C) - (Se
16 [66171/ [06.08.20 |0 2y M N . COURT |Order Dtd. at
5 2024 |24 MOHANTY 2 INo. 23|2024-12-16 No-
024
38)
___ B (Se
16 [66172/ [06.08.20 ?gégi/z R.K. . COURT |Order Dtd. gii;CH at
6 [2024 |24 MUDULT Y INO. 2312024-08-02 No-
024 -7
18)
- WP (C)- |GAGAN wrrr | (5©
16 66173/ 06.08.20 |1, >0 |00 00 . COURT |Order Dtd. N L
7 |2024 |24 054 i NO. 23 (2024-08-02 o No-
30)
B WP (C) - wriT | (°©
16 66174/ [06.08.20 || . ,", |SANDIPANI | COURT |Order Dtd. aranc 2
8 2024 |24 NAYAK Y+ INO. 23/2024-08-02 No-
024 -3
33)
___ B (Se
16 166175/ 106.08.20 vlﬂgz(gé/z H.K. c COURT |Order Dtd. gEiIgCH at
9 [2024 |24 MOHANTA Y INo. 2312024-08-02 No-
024 -4
46)
___ ~ (Se
17 [66176/ [06.08.20 ?5;83/2 G. . COURT |Order Dtd. gii;CH at
0 [2024 |24 JAYSHING Y+ INo. 232024-12-04 No-
024 -6
26)
N WP (C)- |PRASANNA wriT | (5€
17 |66177/ 106.08.20 COURT |Order Dtd. at
1 2024 |24 17028/2 |KUMAR €9 No. 23/2024-08-02 BRANCH o -
024 MTSHRA : -4
27)
- . (Se
17 [66178/ [06.08.20 igfs/zo s. . COURT |Order Dtd. gii;CH at
2 2024 |24 MOHARANA Y+ INo. 232024-07-24 No-
17 -2
34)
117 66179/ [06.08.20 [cMp-  [B. DAS (C.0. |COURT |order Dtd. WRIT |[(Se




12024

24 669/202 NO. 23 2024-08-05 BRANCH |at
4 -4 No-
37)
(Se
WP (C) - WRIT
66180/ 106.08.20 COURT |Order Dtd. at
2024 |24 13864/2 |S. MOHANTY NO. 23 [2024-08-01 BRANCH no-
020 -2
6)
(Se
WP (C) - WRIT
66181/ [06.08.20 COURT |Order Dtd. at
2024 04 8598/20 |D. MOHANTY NO. 23 |2024-07-24 BRANCH No-
15 -1
31)
(Se
WP (C) - WRIT
66182/ 106.08.20 COURT |Order Dtd. at
2024 24 15725/2 B.K. SWAIN NO. 23/2024-07-26 BRANCH |\ _
024 -6
16)
S
66183/ |06.08.20 ?Ség;;z k. pANDA COURT |Order Dtd. ;te
2024 24 R NO. 23(2024-08-02 No-
024
16)
66184/ 106.08.20 "2 (C)- COURT |Order Dtd iie
2024 |24 17705/2 |A.K. PANDA NO. 23(2024-08-02 No-
024
16)
CRLMP- wriT | (°©
66185/ |06.08.20 COURT |Order Dtd. at
2024 e 916/202 A.K. NAYAK vo. 17 |2024-09-03 BRANCH |2~
4 -8
39)
CRLMP- wriT | (5€
66186/ |06.08.20 COURT |Order Dtd. at
024 e 736/202 L. MOHANTY No. 1720240805 BRANCH |~
4 -4
37)
CRLMP- wriT | (°©
66187/ 06.08.20 |-o - [P.K. COURT |Order Dtd. amanch 3t
2024 24 PARTDA NO. 17 12024-08-05 No-
4 -4
37)
ABLAPL- SANJIB COURT (Se
66188/ |06.08.20 Order Dtd. at
024 e 7567/20 KUMAR R Ny e
24 BHANJADEO OLD p
CRLMP- COURT wriT | (5©
66189/ 106.08.20 539/202 PRAFULLA NO. 2 Judgement Dtd. BRANCH at
2024 24 KUMAR KAR . 2024-08-05 No-
4 OLD -6
35)
CRLMP- COURT wriT | (°©
66191/ (06.08.20 Order Dtd. at
024 o4 316/202 |J.P. KAR NO. 2 | o a0 BRANCH |2~
4 OLD -2
45)
ABLAPI,- COURT (Se
66192/ |06.08.20 [ """ |JADUNATH N0 o |order Dtd. at
2024 24 i PRADHAN oLn 2024-08-01 No-

45)




(Se

ABLAPL- |PRASANT COURT
ggéj‘g/ 22‘08‘20 7523/20 |KUMAR C.0. [NO. 2 %giogEgi BATL-1 ;E_
24 BARIK OLD 5
CRLMP- COURT wriT | (5©
66194/ |06.08.20 |, |CHHABI . N0 o |order Dtd. amancy 2t
2024 |24 RANA : . 2024-08-05 No-
4 OLD -5
21)
ABLAPIL- COURT (Se
66195/ 106.08.20 7521/20 SRINIBASH c NO. 2 Order Dtd. at
2024 |24 MOHANTY : : 2024-08-01 No-
24 OLD
21)
CRLMP- COURT wriT | (5€
66196/ 06.08.20 |, = [P.K. . N0 o |order Dtd. N
2024 |24 MOHANTY : . 2024-08-05 No-
4 OLD -5
21)
ABLAPIL- COURT (Se
66197/ |06.08.20 S o~ |JYOTISH . N0 o |order Dtd. at
2024 |24 RANJAN DAS |~ ° . 2024-08-01 No-
24 OLD
21)
ABLAPI,- COURT (Se
66198/ |06.08.20 751720 P. R. c NO. 2 Order Dtd. BATL-? at
2024 |24 SWAIN : . 2024-08-01 No-
24 OLD
12)
ABLAPL- |JYOTTI COURT (Se
66200/ |06.08.20 Order Dtd. at
ona . |2a 7516/20 |RANJAN C. NO. 2 | oo a0l -
24 NAYAK OLD
12)
(Se
BLAPT,~ COURT
66201/ |06.08.20 Order Dtd. at
o09a . |oa 750/202 |[RK MISHRA |C. NO. 2 | oot e os BAIL-2 |2~
4 OLD
8)
BLAPL- COURT (Se
66202/ |06.08.20 |30 " [R. K. . N0 o |order Dtd. sarrg 2t
2024 |24 BARIK : . 2024-08-02 No-
24 OLD
6)
(Se
BLAPT,~ COURT
66203/ 106.08.20 Order Dtd. at
001 |oa 3570/20 |BB MISHRA |C. No. 2 | oot atos BATL-1|>°
24 OLD
1)
ABLAPIL- COURT (Se
66204/ |06.08.20 [ /o5 R. K. . No. 5 |order Dtd. at
2024 |24 BARIK : . 2024-08-01 No-
24 OLD
1)
ABLAPIL- COURT (Se
66206/ |06.08.20 [, R. K. . N0 o |order Dtd. at
2024 |24 BARTK : . 2024-08-01 No-
24 OLD
1)
66207/ |06.08.20 22253;0 s. R. . ;gURg Order Dtd. ;ie
2024 |24 o4 PATTNATK onm 2024-08-01 e




[ 1)
BLAPL- |RAMESH COURT (Se
19 (66209/ [06.08.20 Order Dtd. at
o bosa | |oa 7458/20 |CHANDRA NO. 2 | o0t acon e
24 MAHARANA OLD S
N ABLAPIL- COURT (Se
20 (66210/ 106.08.20 [5 o000 | Lo vo. 5 |order Dta. at
0 |2024 |24 . 2024-08-01 No-
24 OLD
1)
N ABLAPIL- COURT (Se
20 166212/ |06.08.20 7518/20 H K NO. 2 Order Dtd. at
1 |2024 |24 TRIPATHY : 2024-08-01 No-
24 OLD S
N ABLAPIL- COURT (Se
20 |66216/ |06.08.20 6792/20 |n. PATT NO. 2 Order Dtd. at
2 2024 |24 : : 2024-08-02 No-
24 OLD
1)
N WA- M/S.SATYA COURT (Se
20 66219/ 106.08.20 : Order Dtd. WRIT |at
3 2024 |24 1001/20 |SMRUTI NO. 2 15024-08-05 APPEAL [No-
21 MOHANTY OLD )
T (Se
WA- COURT
20 166220/ 106.08.20 Order Dtd. WRIT |at
4 2024 |24 1001/20 \N.R. PANDA NO. 2 1)024-08-05 APPEAL [No-
21 OLD
2)
N CRLA- crImIN | (5€
20 166222/ |06.08.20 [ 0 1 |AK. COURT |Order Dtd. L at
5 2024 |24 i MISHRA NO. 5 19999-12-31 AEPEAL T?_
N CRLA- crImIN | (5€
20 |66224/ (06.08.20 [, 20 | L o COURT |Order Dtd. L at
6 |2024 |24 i NO. 5 19999-12-31 EPEAL ET—
- WRIT
S BRANCH ;ie
20 166226/ |06.08.20 |1 13, |S. COURT |Order Dtd. (DIVIS |°°
7 2024 |24 07 MOHARANA NO. 5 [2024-08-05 TON Lon
BENCH- |
3)
N WP (C) - wriT | (5©
20 166227/ |06.08.20 |Tc/o” ) |A.K. COURT |Order Dtd. amanch 3t
8 |2024 |24 BEHERA NO. 5 |2024-08-01 No-
013 i
24)
[ MR . SURJYAN se
20 66228/ |06.08.20 CRLA~  |ARATAN COURT |Order Dtd. CRIMIN
9 |2024 |24 555/201 |BISWAL, NO. 22 /9999-12-31 AL No-
4 (C.KASTURT . APPEAL ||
)
21 66230/ [06.08.20 S§g§501 R.B. ;gURg Order Dtd. ;iIMIN ;ie
0 |2024 |24 o MISHRA onm 9999-12-31 APPEAL hoe




[ 5)
BLAPL- COURT (Se
21 |66240/ |06.08.20 2407/20 BISWAJIT NO. 2 Order Dtd. BATL-2 at
1 |2024 24 MOHANTY : 2024-08-02 No-
24 OLD
12)
N ABLAPIL- COURT (Se
21 66243/ 106.08.20 Order Dtd. at
5 o024 24 6791/20 HK DASH NO. 2 | 04_08-02 BAIL-2 |~
24 OLD
10)
N ABLAPIL- COURT (Se
21 |66244/ (06.08.20 o0 0L No. 5 |order Dta. at
3 12024 24 : 2024-08-05 No-
24 OLD
10)
N ABLAPIL- COURT (Se
21 |66246/ |06.08.20 7705/20 |n DAS NO. 2 Order Dtd. BATL-2 at
4 12024 24 . 2024-08-05 No-
24 OLD
10)
N ABLAPIL- COURT (Se
21 66248/ (06.08.20 [0 o N0 o |order Dtd. at
5 12024 24 . 2024-08-05 No-
24 OLD
10)
N ABLAPL- |KEDAR COURT (Se
21 |66249/ |06.08.20 Order Dtd. at
= 102 o4 7708/20 |SANKAR NO. 2 | oot acon BATL-1 |2-_
24 SAHU OLD 5
N WP (C) - COURT (Se
21 66251/ (06.08.20 |1, 20" D. K. N0 o |order Dtd. at
7 12024 24 MOHANTY . 2024-07-23 No-
024 OLD 5
T ~ (Se
2166252/ (06.08.20 ?Sz(gé/z D. K. ;gURg Order Dtd. at
8 |2024 24 MOHANTY . 2024-07-23 No-
024 OLD
3)
N WP (C) - COURT (Se
21 |66253/ |06.08.20 |1.,-0") D. K. N0 o |order Dtd. at
9 |2024 24 MOHANTY . 2024-07-23 No-
024 OLD 5
N ABLAPI- COURT (Se
22 66254/ 106.08.20 Order Dtd. at
Loz o4 7709/20 [UC DORA No. 2 | et teL BAIL-1|>°
24 OLD
2)
N ABLAPIL- COURT (Se
22 66255/ |06.08.20 7715/20 SUSANTA NO. 2 Order Dtd. at
1 |2024 24 LENKA . 2024-08-05 No-
24 OLD
2)
T (Se
RPFAM-
22 66257/ |06.08.20 | ;o "0 [BALARAM COURT |Order Dtd. FIRST |at
2 12024 24 i STNGH NO. 20 |2024-09-05 APPEAL [No-
5)
22 66259/ [06.08.20 [aBLAPL- |A COURT |Order Dtd. SaTLo |(5e
3 2024 24 7716/20 |PATTTOSHT NO. 20 /2024-08-05 at




123 [66277/ |06.

24 No-
12)
SA- (Se
22 166261/ (06.08.20 |30 1 oo [B.K. . COURT |Order Dtd. SECOND |at
4 2024 |24 ; PARDHT Y INo. 20/2024-08-05 APPEAL [No-
3)
ABLAPL- COURT (Se
22 66262/ |06.08.20 Order Dtd. at
5 |2024 04 7793/20 |S MOHANTY |[C. NO. 2 o4 08-05 BATL-1 |0~
24 OLD
2)
ABLAPIL- COURT (Se
22 166263/ (06.08.20 [J_ 2 . no. , |order Dtd. at
6 [2024 |24 : . 2024-08-05 No-
24 OLD
2)
(Se
22 166264/ 06.08.20 |SA- ¢ oas . ;gURg Order Dtd. SECOND |at
7 12024 |24 80/2000 |*° . . 2024-08-01 APPEAL [No-
OLD p
WP (C)- |PRADIPTA COURT (Se
22 166265/ 106.08.20 Order Dtd. at
o oza . |oa 18053/2 |KUMAR c.o. No. 2 SO0 oS, e
024 MOHANTY OLD 6
BLAPL- COURT (Se
22 66266/ |06.08.20 Order Dtd. at
o looza . |oa 7453/20 |DK JENA c.o. [No. 2 | ot . BAIL-1|>°_
24 OLD
1)
cMP- (Se
23 66269/ |06.08.20 |57 |J. C. . COURT |Order Dtd. at
0 |2024 |24 . BARAL Y INo. 20 [2024-08-05 No-
1)
_ (Se
2366270/ (06.08.20 3532320 o oas - COURT |Order Dtd. at
1 |2024 |24 Y+ INO. 20 /2024-08-01 No-
24
1)
(Se
BLAPL-
23166271/ |06.08.20 COURT |Order Dtd. at
> boza | g 7441/20 |SARAT DASH [C.0. | =0 [L0ST O BATL-2 |7°
24
12)
WP (C) - wriT | (°©
23 66274/ |06.08.20 | oo, [TRILOCHAN | COURT |Order Dtd. amancy 2t
3 2024 |24 BARTK Y+ INO. 20 /2024-07-30 No-
020 -4
37)
s
2366275/ [06.08.20 ?Ség;;z sp sanoo I COURT |Order Dtd. ;te
4 2024 |24 Y INO. 20 12024-08-02 No-
024
37)
ABLAPL- (Se
23 66276/ 106.08.20 COURT |Order Dtd. at
5 2024 |24 2125/20 JR DAS C-0- INo. 11 |2024-08-05 BAIL-1 | -
6)
08.20 WP(C)- |SK NAYAK  [C.O. |COURT |Order Dtd. |(se




12024

24 17592/2 NO. 11 [2024-08-02 at
024 No-
6)
(Se
TRP (C) -
66278/ 106.08.20 COURT |Order Dtd. at
2024 24 250/202 P K MISHRA NO. 11 2024-08-05 M- J-Co o
6)
66279/ 06.08.20 "2 (C)~ COURT |Order Dtd ;ie
2024 |24 17891/2 |8 SAMAL NO. 7 |2024-08-05 No-
024
6)
TRP (C) - (Se
66280/ |06.08.20 | 500" [LAXMIDHAR COURT |Order Dtd. e At
2024 |24 p SAHOO NO. 7 |2024-08-05 L No-
6)
s
66281/ |06.08.20 ?Ségi;z S COURT |Order Dtd. ;te
2024 |24 NO. 7 |2024-08-05 No-
024
6)
(Se
66282/ [06.08.20 ?ﬁiiigo hs SHALN COURT |Order Dtd. at
2024 |24 NO. 7 |2024-08-05 No-
24
6)
CRLMC- crImIN | (5€
66283/ (06.08.20 |0y o0 [P K COURT |Order Dtd. o at
2024 |24 MOHANTY NO. 15(2024-08-02 No-
23 MIsc |
Se
66284/ |06.08.20 ?gég;;z N MOHANTY COURT |Order Dtd. ;t
2024 |24 NO. 15 |2024-08-06 No-
024
2)
CRLMC- crImMIN | 5€
66285/ |06.08.20 0”57 P K COURT |Order Dtd. o at
2024 |24 MOHANTY NO. 11 [2024-08-28 No-
23 MIsc |
ABLAPL- COURT (Se
66286/ |06.08.20 Order Dtd. at
sosa . |a 7110/20 |AT NAYAK NO. 2 e o BATL-1 7"
24 OLD
4)
CRLMC- crImIn | (5€
66287/ [06.08.20 |- 0 | COURT |Order Dtd. o at
2024 |24 NO. 15 [2024-09-02 No-
23 MIsC |,
s
66288/ |06.08.20 ?gégé;z A MOHANTY COURT |order Dtd. ;te
2024 |24 NO. 15 (2024-08-06 No-
024
4)
CRLMC- crimMIN | (5
66289/ |06.08.20 |- %" ISAMIR COURT |Order Dtd. o at
2024 |24 o BARTK NO. 15/2024-08-05 uisc  No-

4)




o s
BLAPL-
24 166290/ |06.08.20 COURT |Order Dtd. at
o 2024 |24 7430/20 |G ROUT €0 no. 15|2024-08-05 BAIT=2 no-
24
12)
N CRLMC- crImMIN | (5€
25 66291/ (06.08.20 [c) "0 |SAMIR . COURT |Order Dtd. o at
0 2024 |24 BARTK 9 INO. 15 /2024-08-05 No-
23 MISC ]
[ WRIT
WP (C) - BRANCH ;ie
25166292/ 106.08.20 COURT |Order Dtd. (DIVIS |~
1 2024 |24 32118/2 T BARIK C-0- No. 7 |2024-08-05 10N T23
BENCH- )
3)
N CRLMC- crIMIN | (5€
25 66293/ [06.08.20 |c ") -7  |SAMIR . COURT |Order Dtd. o at
2 2024 24 BARIK ‘O INOo. 7 |2024-08-05 No-
23 MISC ]
N CRLMC- ASHOK CRIMIN (Se
25 166294/ |06.08.20 COURT |Order Dtd. at
3 2024 |24 2956/20 \KUMAR €9 lNo. 7 |2024-08-05 AL No-
23 SARANGI : MISC 2)
T (Se
BLAPL-
2566295/ 106.08.20 COURT |Order Dtd. at
4 [2024 24 7437/20 |JR BISWAP |C.O. |00 "9 |2024-08-05 No-
24
2)
[ ACHYUTANAN
DA
PATTANAIK, (Se
25 66296/ |06.08.20 |CREMCT |BIKRAM COURT |Order Dtd. CRIMIN|
5 2024 |24 3227/20 KESHARL €9 lNo. 7 |2024-08-05 AL No-
23 RAJ,M K : MISC 5)
SAMANTARAY
,B R
MOHANTY
- (Se
BLAPL-
2566297/ 106.08.20 COURT |Order Dtd. at
6 2024 |24 3197/20 KK JENA €0 INo. 7 |2024-08-05 No-
24
5)
T (Se
ABLAPL-
25 166298/ |06.08.20 COURT |Order Dtd. at
7 |2024 |24 7537/20 |SK. AHESAN [C.O. lyo "9 |h0o4-08-01 No-
24
5)
- (Se
WP (C) - WRIT
25 66299/ 106.08.20 COURT |Order Dtd. at
s |202a 04 14777/2 |S K BEHERA [C. NO. 7 12024-08-05 BRANCH No-
024 -3
12)
T (Se
BLAPL-
25166300/ |06.08.20 COURT |Order Dtd. at
9 |2024 |24 7454/20 |S BARIK C-0- No. 7 |2024-08-05 BAIL=2 |0
24
9)
126 66301/ [06.08.20 [CRLMP- [B. MISHRA [C.O. [COURT [Order Dtd. WRIT |(Se




12024

24 1091/20 NO. 7 [2024-08-05 BRANCH |at
24 -3 No-
14)
CRLMP- writT | (5©
66302/ |06.08.20 g, [HAREKRUSHN COURT |Order Dtd. amancy 2t
2024 24 A DASH NO. 7 12024-08-05 No-
4 -8
39)
CRLMP- wriT | (°©
66303/ 06.08.20 g, [R.C. COURT |Order Dtd. N
2024 24 MALLICK NO. 7 |2024-08-05 No-
4 -8
39)
CRLMP- writT | (5©
66304/ 106.08.20 COURT |Order Dtd. at
2024 |24 929/202 M.R. SAHOO NO. 7 |2024-08-05 BRANCH Iyo-
4 -8
39)
CRLA- crImIN | (5€
66305/ |06.08.20 1017/20 |G. SAHOO COURT |Order Dtd. AL at
2024 24 23 NO. 5 |2024-09-11 AEPEAL gf—
(Se
BLAPL-
66306/ |06.08.20 COURT |Order Dtd. at
2024 24 258/202 PK MOHANTY NO. 5 12024-08-05 No-
9)
(Se
CRLMP-
66307/ |06.08.20 COURT |Order Dtd. at
2024 24 1106/20 M R BARIK NO. 5 |2024-08-05 No-
24
9)
(Se
WP (C) - WRIT
66308/ |06.08.20 COURT |Order Dtd. at
024 e 17295/2 |K.C. PANDA No. 5 |2024-08-0% BRANCH |~
024 -6
26)
WP (C) - (Se
66309/ 06.08.20 |10, o |TRILOCHAN COURT |Order Dtd. at
2024 24 BAG NO. 10 /2024-08-09 No-
024
26)
(Se
FAO- MISC.
66310/ |06.08.20 COURT |Order Dtd. at
2024 24 166/202 [R.R.DAS NO. 10 2024-08-05 APPEAL |\ (-
1 SEC.
5)
(Se
FAO- MISC.
66311/ |06.08.20 COURT |Order Dtd. at
024 o4 166/202 K.K. NATH ro. 10 |2024-08-0% APPEAL |°°
1 SEC.
5)
(Se
FAO- MISC.
66312/ 106.08.20 COURT |Order Dtd. at
024 o4 202/202 |S.K. SAHOO No. 10 |2024-08-0% APPEAL |°°
4 SEC.
2)
(Se
FAO- MISC.
66313/ (06.08.20 COURT |Order Dtd. at
2024 |24 202/202 [K.C. NRYRK NO. 10 |2024-08-05 e No-

2)




MACA-

MISC.

(Se

66314/ |06.08.20 COURT |Order Dtd. at
2024 24 487/202 |S. SWAIN NO. 10 12024-08-05 APPEAL No-
A SEC.
7)
MACA- mrsc. |(°¢
66315/ 06.08.20 COURT |Order Dtd. ©lat
2024 |24 487/202 |5. SWAIN NO. 10 2024-08-05 APPEAL |-
4 SEC.
7)
(Se
WP (C) - WRIT
66316/ 106.08.20 COURT |Order Dtd. at
2024 24 8779/20 |P.N. NAYAK NO. 10 12024-08-05 BRANCH No-
24 -7
10)
(Se
TRP (C) -
66317/ |06.08.20 COURT |Order Dtd. at
2024 |24 201/202 |n MOHANTY NO. 11 2024-08-05 No-
4
10)
(Se
WP (C) - WRIT
66318/ |06.08.20 COURT |Order Dtd. at
2024 24 10554/2 |IB.K. SINGH NO. 11 12024-08-05 BRANCH No-
024 -3
12)
(Se
WP (C) - WRIT
66319/ |06.08.20 COURT |Order Dtd. at
2024 |24 14764/2 |R.R.DAS NO. 11 2024-08-05 BRANCH |\ _
024 -3
12)
(Se
TRP (C) -
66320/ |06.08.20 COURT |Order Dtd. at
2024 24 193/202 |T MISHRA NO. 11 2024-08-05 No-
4
12)
_ (Se
66321/ (06.08.20 ?giié/z P.K. COURT |Order Dtd. gii;CH at
2024 24 MISHRA NO. 11 2024-08-05 No-
024 -1
2)
WP (C) - wriT | (5©
66322/ |06.08.20 ||, 717 |LAMBODAR COURT |Order Dtd. ncw 2t
2024 24 PRADHAN NO. 11 |2024-08-05 No-
024 -5
23)
(Se
TRP (C) -
66323/ 106.08.20 COURT |Order Dtd. at
2024 |24 203/202 |RC ROUT NO. 11 2024-08-05 No-
4
23)
(Se
TRP (C) -
66324/ |06.08.20 COURT |Order Dtd. at
2024 |24 205/202 |[MR SAHOO NO. 11 2024-08-05 No-
4
23)
(Se
WP (C) - WRIT
66325/ |06.08.20 COURT |Order Dtd. at
2024 |24 13615/2 |RABI SAMAL NO. 23|2024-10-28 BRANCH |\ _
024 -6
25)
66326/ |06.08.20 ?5582;2 P.K. COURT |Order Dtd. gii;CH ;ie
2024 24 o MISHRA NO. 23 12024-08-05 o o




] 26)
28 66327/ 106.08.20 ["E(C)~ COURT |Order Dtd ;ie
6 |2024 |24 18415/2 |SK PARIDA NO. 11 |2024-08-05 No-
024
26)
__' s
28 166328/ [06.08.20 ?gégg;2 R DAS COURT |order Dtd. ;te
7 2024 |24 NO. 11 2024-08-05 No-
024
26)
28 66329/ 106.08.20 ["E(C)~ COURT |order Dtd ;ie
8 |2024 |24 18126/2 |K PARIDA NO. 11|2024-08-05 No-
024
26)
28 166330/ |06.08.20 [FAO- COURT |Order Dtd MISC. ;ie
9 2024 |24 11/2023 [K-N- SAHOO NO. 11 |2024-08-05 APPEAL lyo-
SEC.
9)
WP (C) - (Se
29 66331/ |06.08.20 1 V7 L COURT |Order Dtd. at
0 |2024 |24 : NO. 11 2024-07-31 No-
024
9)
N WP (C) - (5e
29 66332/ |06.08.20 |12 <17 |suBAS COURT |Order Dtd. at
1 2024 |24 SAMAL NO. 23 /2024-10-30 No-
024
9)
N WP (C) - (Se
29 (66333/ |06.08.20 70 17 K. C. COURT |Order Dtd. at
2 2024 |24 SWAIN NO. 23 /2024-08-02 No-
024
9)
N WP (C)- |STBA (Se
29 66334/ |06.08.20 10 =07 SIEE COURT |Order Dtd. at
3 2024 |24 o ot NO. 23 /2024-07-31 2?—
N W (C) - (Se
29 66335/ [06.08.20 7 =07 M. R. COURT |Order Dtd. at
4 2024 |24 BARTK NO. 23 (2024-07-31 No-
024
9)
N BLAPT,~ (Se
29 66336/ [06.08.20 o2 LOKANATH COURT |Order Dtd. aarr_q 2t
5 2024 |24 0 SAHOO NO. 23 /2024-07-30 No-
4)
N ABLAPL- (Se
2966337/ |06.08.20 |70 o IBIKASH COURT |Order Dtd. at
6 |2024 |24 i PARTJA NO. 23 /2024-08-02 No-
4)
__' (Se
WP (C) -
29 166338/ |06.08.20 18082/2 DILLIP COURT |Order Dtd. at
7 2024 |24 SAMAL NO. 23 /2024-08-02 No-
024
4)
29 66341/ |06.08.20 [wp(C)- N COURT |Order Dtd. WRIT |(Se
8 |2024 |24 1909/20 |© & NO. 10 2024-02-05 BRANCH |at




131 [66366/ |06.

24 -2 No-
6)
(Se
BLAPL-
29 166342/ |06.08.20 COURT |Order Dtd. at
9 |2024 |24 2334/20 R R NAYAK  [C.0. 145 10 12024-08-05 No-
6)
(Se
BLAPL-
30 |66344/ (06.08.20 COURT |Order Dtd. at
0 |2024 |24 2227/20 B B ROUT  C.0- no. 10 |2024-08-05 No-
6)
WP (C) - (Se
30 66345/ (06.08.20 18428/2 HRUSIKESH C COURT |Order Dtd. at
1 2024 |24 o TRIPATHY O« N0. 10 (2024-08-02 No-
0)
(Se
BLAPL-
30 166351/ (06.08.20 COURT |Order Dtd. at
2 12024 |24 ;266/20 PR MISHRA C.0. 106 10 (2024-08-05 No-
6)
BLAPL- (Se
30 66352/ (06.08.20 730077 IKSHITISH |, COURT |Order Dtd. at
3 2024 24 24 KUMAR JENA : NO. 10 /2024-08-05 No-
6)
_ (Se
30 166354/ |06.08.20 Si§5320 A K . COURT |order Dtd. at
4 2024 |24 I MOHANTY O« NO. 10 [2024-08-05 No-
6)
(Se
ABLAPL-
30 |66355/ (06.08.20 COURT |Order Dtd. at
5 12024 |24 2127/20 RK MALLICK [C.O0- 5 10 |2024-08-05 No-
6)
_ (Se
30 66357/ |06.08.20 ?52?5;0 S - COURT |Order Dtd. at
6 2024 |24 o O+ N0. 10 [2024-08-05 No-
6)
(Se
ABLAPL-
30 66359/ |06.08.20 COURT |Order Dtd. at
7 2024 24 3874/20 |PK MALLICK |C. NO. 10 12024-08-05 BATIL-2 No-
24
11)
30 166360/ 106.08.20 "2(C)- COURT |Order Dtd ;ie
8 |2024 |24 17710/2 . K. PAL |C.0. |00 "1 12024-08-05 No-
024
11)
(Se
30 66362/ |06.08.20 ??i?i;o KR TENA . COURT |order Dtd. at
9 |2024 |24 O« NO. 10(2024-08-05 No-
24
11)
ABLAPIL- (Se
31 66364/ (06.08.20 COURT |Order Dtd. at
0 |2024 |24 7742/20 B MISHRA  |C.0. |00 "1 15024-08-05 No-
24
11)
08.20 |ABLAPL- MR SAHOO  [C.O. |COURT |Order Dtd. BAIL-1 |(Se




12024

24 7744/20 NO. 10 (2024-08-05 at
24 No-
5)
(Se
ABLAPIL-
66368/ 106.08.20 COURT |Order Dtd. at
2024 24 2134/20 GR PATRA  1C.0- |45, 10 12024-08-05 BAIL=2 |10
9)
(Se
ABLAPIL,-
66369/ (06.08.20 COURT |Order Dtd. at
2024 04 2137/20 AK MOHANTY |[C.O. NO. 10 2024-08-05 BAIL-1 No-
5)
(Se
ABLAPIL-
66370/ 106.08.20 COURT |Order Dtd. at
2024 24 7739/20 D SWAIN C-0- INo. 10|2024-08-05 No-
24
5)
(Se
ABLAPIL-
66371/ |06.08.20 COURT |Order Dtd. at
2024 24 ;ZZO/ZO RR SAHOO  1C.0- 145 " 10 12024-08-05 BAIL-1 | o_
2)
(Se
ABLAPIL-
66376/ |06.08.20 COURT |Order Dtd. at
2024 24 7537/20 |AHESAN C-0- INo. 10|2024-08-01 No-
24
2)
WP (C)- |AKASH wriT | (°©
65984/ 106.08.20 |, 009750 kuMAR GENE Entire Document BRANCH 2T
2024 24 RAL No-
24 SAHOO -8
43)
DISTRICT (Se
65990/ |06.08.20 ?gég%/z EDUCATION |GENE Judgement Dtd. gii;CH at
2024 24 033 OFFICER RAL 2023-05-17 ) No-
BALASORE 34)
cMP- wriT | (°©
65993/ |06.08.20 |-, |SOUBHAGYA |GENE Order Dtd. amanch 3t
2024 24 DASH RAL 2024-07-22 No-
4 -5
23)
CRLMP- |RAKESH wriT | (°©
65994/ 106.08.20 GENE Order Dtd. at
2024 24 501/202 |KUMAR RAL 2024-08-02 BRANCH |\ _
4 SARANGI -6
35)
BLAPL- (Se
65997/ |06.08.20 [c577 " DAMBARUDHA |GENE Order Dtd. at
2024 24 R PANGT RAL 2024-08-01 No-
24
35)
BLAPL- (Se
65998/ 06.08.20 |;22"" ' |SOUMYAKANT |GENE Order Dtd. at
2024 24 A TRIPATHY [RAL 2024-08-01 No-
24
35)
ABLAPL- DIBYA (Se
65999/ |06.08.20 [0 0" | ek GENE Order Dtd. arL-1 3t
2024 24 24 i RAL 2024-08-05 No-

S5)




N BLAPL- (Se
32 [66000/ |06.08.20 | " [SARBESWAR [GENE Order Dtd. arn_s 3T
4 2024 |24 SAHOO RAL 2024-08-05 No-
023
11)
N WP (C)- |RAKESH wrrT | (5€
32 66001/ (06.08.20 | 10071 0 [po GENE Order Dtd. amancy 2t
5 2024 |24 024 oATEA RAL 2024-08-05 » No-
38)
N CRLA-  |SANJAY crImIN | (5€
32 166055/ |06.08.20 GENE Order Dtd. at
6 2024 |24 648/201 |KUMAR RAL 2023-12-04 AL No-
1 BEHERA APPEAL |
N CRLA-  |SANJAY crimIN | (€
32 |66062/ |06.08.20 GENE Order Dtd. at
7 2024 |24 206/201 |KUMAR RAL 2023-12-04 AL No-
1 BEHERA APPEAL |,
[ WRIT
BRANCH ;ie
32 |66078/ |06.08.20 |WPCRL- |DEBASTS GENE Order Dtd. (DIVIS |-
8 |2024 |24 36/2024 |MISHRA RAL 2024-05-17 TON o1
BENCH- |,
1)
N CRLA-  |SANJAY crimMIN | (€
32 166084/ |06.08.20 GENE Order Dtd. at
9 2024 |24 301/201 |KUMAR RAL 2023-12-04 AL No-
1 BEHERA APPEAL |, ()
SANJAY crimMIN | (€
33 66100/ |06.08.20 |CRLA= |20 s GENE Order Dtd. o at
0 |2024 |24 37/2012 [jooon RAL 2023-12-04 ADPEAL if—
SANJAY crImMIN | (5€
33 66115/ |06.08.20 |CRLA- |0~ 0 GENE Order Dtd. L at
1 [2024 |24 89/2012 |- o RAT 2023-12-04 AEDEAL T?_
CRLA-  |SANJAY crimMIN | (€
33 166121/ |06.08.20 GENE Order Dtd. at
2 2024 |24 135/201 |KUMAR RAL 2023-12-04 AL No-
2 BEHERA APPEAL |,
CRLA-  |SANJAY crimIN | (€
33 166124/ |06.08.20 GENE Order Dtd. at
3 2024 |24 188/201 |KUMAR RAL 2023-12-04 AL No-
2 BEHERA APPEAL |,
CRLA-  |SANJAY crimMIN | (€
33166133/ (06.08.20 GENE Order Dtd. at
4 |2024 |24 554/201 |KUMAR RAT 2023-12-04 AL No-
2 BEHERA APPEAL |, |
CRLA-  |SANJAY crimMIN | (5
33 66144/ |06.08.20 GENE Order Dtd. at
5 2024 |24 641/201 |KUMAR RAL 2023-12-04 AL No-
5 BEHERA APPEAL ||
133 [66147/ [06.08.20 [CRLA-  [sANJAY GENE Order Dtd. CRIMIN | (Se
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24 180/201 |KUMAR RAL 2023-12-04 AL at
6 BEHERA APPEAL [No-
4)
(Se
WP (C) -
66151/ |06.08.20 || 2" |DEBENDRA  |GENE Order Dtd. at
2024 24 BEHERA RAL 2024-08-05 No-
024
4)
CRLA-  |SANJAY crImIN | (5€
66157/ |06.08.20 GENE Order Dtd. at
2024 |24 400/201 |KUMAR RAL 2023-12-04 AL No-
7 BEHERA APPEAL |,
WP (C)- |SOURAV writT | (5©
23222/ 22'08'20 6687/20 |SEKHAR EiiE Final Order BRANCH ;t_
24 BEHERA -8 °
40)
_ (Se
66190/ |06.08.20 ?gégg/z ﬁig?ﬁN GENE Order Dtd. at
2024 24 054 SAHOO RAL 2024-08-05 No-
40)
CRLA-  |SANJAY crImIN | (5€
66223/ 106.08.20 GENE Order Dtd. at
2024 24 783/201 \KUMAR RAL 2023-12-04 AL No-
7 BEHERA APPEAL |,
CRLA-  |SANJAY crImIN | (5€
66237/ 06.08.20 GENE Order Dtd. at
2024 24 562/202 |KUMAR RAL 2023-12-04 AL No-
0 BEHERA APPEAL |,
CRLA-  |SANJAY crimMIN | (€
66239/ 106.08.20 GENE Order Dtd. at
2024 24 576/202 |KUMAR RAL 2023-12-04 AL No-
3 BEHERA APPEAL | o)
SANJAY crImMIN | 5€
66245/ |06.08.20 |JCRLA- |20 GENE Order Dtd. L at
2024 24 50/2012 | oo RAL 2023-12-04 AEPEAL ?i;
WP (C) - wriT | (°©
66247/ |06.08.20 |(-, " |MURALIDHAR |GENE Order Dtd. arancH 2t
2024 24 SWAIN RAL 2024-07-23 No-
24 -8
29)
SANJAY crImMIN | (5€
66250/ |06.08.20 |JCRLA- |20 GENE Order Dtd. L at
2024 24 66/2011 | -0 RAL 2023-12-04 AEDEAL 2?—
SANJAY crimIn | (5€
66258/ |106.08.20 |JCRLA- KUMAR GENE Order Dtd. AL at
2024 24 60/2012 | - in RAL 2023-12-04 EPEAL $§;
WRIT |(Se
66260/ 06.08.20 |["E(C)= ISANTOSHI | o\ BRANCH |at
14140/2 |KUMARI Counter
2024 24 04 SEUERA RAL (DIVIS [No-
TON 107




BENCH-
1)

(Se
66267/ |06.08.20 |JCRLA- ;ﬁﬂiﬁY GENE Order Dtd. ;iIMIN at
2024 24 73/2012 BEHERA RAL 2023-12-04 APPEAL I]\_Ti)—
ABLAPL- |RAJENDRA (Se
66268/ 106.08.20 7828/20 |NARAYAN GENE Order Dtd. at
2024 24 RAL 2024-08-06 No-
24 ROUT
11)
BLAPL- |RAJENDRA (Se
66272/ 106.08.20 5774/20 INARAYAN GENE Order Dtd. at
2024 24 RAL 2024-08-02 No-
24 ROUT
11)
ABLAPIL- (Se
66273/ |06.08.20 [, [ARUN KUMAR |GENE Order Dtd. at
2024 24 BEHERA RAL 2024-08-01 No-
24
11)
(Se
66340/ |06.08.20 MATA- |MONALISHA |GENE Order Dtd. FIRST |at
2024 24 6/2023 |SAHOO RAL 2024-02-16 APPEAL [No-
4)
WP (C)- |SANJAY wriT | (°©
66343/ 106.08.20 GENE Order Dtd. at
2024 24 32845/2 |KUMAR RAL 2024-07-16 BRANCH |\ _
020 BEHERA -4 °
27)
WP (C)- |SANJAY wrrr | (5©
66346/ |06.08.20 GENE Order Dtd. at
2024 24 32846/2 |KUMAR RAL 2024-07-16 BRANCH 0 _
020 BEHERA -4
27)
WP (C)- |SANJAY wriT | (°©
66347/ 106.08.20 GENE Judgement Dtd. at
2024 24 33088/2 |KUMAR RAL 2024-07-16 BRANCH [ _
020 BEHERA -7 ©
44)
WP (C)- |SANJAY wriT | (5©
66349/ 106.08.20 GENE Order Dtd. at
2024 24 32962/2 \KUMAR RAL 2023-10-30 BRANCH |\ _
023 BEHERA -4
38)
(Se
66350/ |06.08.20 MATA- |MONALISHA |GENE Order Dtd. FIRST |at
2024 24 6/2023 |SAHOO RAL 2023-11-13 APPEAT [No-
4)
WP (C)- |SANJAY wriT | (5€
66353/ 106.08.20 GENE Order Dtd. at
2024 |24 28240/2 |KUMAR RAL 2023-10-31 BRANCH | 0o _
022 BEHERA -8
29)
WRIT | (Se
WP (C)- |SANJAY BRANCH |at
28228/ g2'08'20 10519/2 |KUMAR EiIEE Entire Brief (DIVIS |[No-
008 BEHERA TON 121

BENCH-




[ 3)
(Se
oJc- SISTR at
f6 gggil/ 22'08'20 8167/20 [KANTA EiﬁE Entire Brief No-
00 MISHRA 121
)
(Se
36 |66363/ (06.08.20 32253;0 RABINDRA  |GENE Order Dtd. ;t_
2 2024 |24 NATH BARIK |RAL 2024-08-06 o
24 121
)
CRLMP- |RAJENDRA writT | (5©
36 66365/ |06.08.20 [Cog o | e GENE Order Dtd. arancs At
3 12024 |24 RAL 2024-08-05 No-
4 ROUT -6
35)
N CRLA-  |RAJENDRA crImIN | (5€
36 166367/ [06.08.20 GENE Order Dtd. at
4 2024 |24 484/201 INARAYAN — ppp 2024-08-06 AL No-
2 ROUT APPEAL 4;’
WP (C) - (Se
36 66065/ 06.08.20 g0 00 o GENE Order Dtd. at
5 12024 |24 RAL 2014-07-22 No-
14
4)
___ (Se
WP (C) - WRIT
36 [66199/ 06.08.20 GENE Order Dtd. at
6 2024 |24 7810/20 [P N NAYAK |pn 2024-06-24 BRANCH o _
23 -8
40)
___ (Se
WP (C) - WRIT
36 (66205/ 06.08.20 GENE Order Dtd. at
2 hosa’ loa 24516/2 |P.N. NAYAK |~ 0206 o BRANCH |7°
023 g
39)
- ) (Se
36 66208/ (06.08.20 0L A K. GENE Order Dtd. aarr_p At
8 2024 |24 > MANSTNGH  |RAL 2024-05-06 No-
10)
___ (Se
36 (66211/ |06.08.20 |TRPCRL- GENE Order Dtd. at
9 |2024 |24 59/2021 [P-SUNDARAY o, 0 2023-04-26 BAIL=2 | -
8)
___ (Se
WP (C) - WRIT
37 66213/ 06.08.20 GENE Order Dtd. at
2 oosa loa 7242/20 [P.N. NAYAK [~20 000 01 05 BRANCH |S°
24 -6
16)
__' (Se
WP (C) - WRIT
37 166214/ |06.08.20 GENE Order Dtd. at
S oza ! loa 24502/2 [P.N. NAYAK =X 0o 06aa BRANCH |=°
023 -8
39)
___ (Se
WP (C) - WRIT
37 66215/ 06.08.20 GENE Order Dtd. at
> |bo2a 24 26098/2 |P.N. NAYAK RAL 5024-06-24 BRANCH No-
023 -7 19)




WP (C) -

WRIT

(Se

66217/ |06.08.20 GENE Order Dtd. at
2024 |2a 24697/2 |P.N. NAYAK .o 2024-06-24 BRANCH |~
023 -1
2)
(Se
WP (C) - WRIT
66218/ (06.08.20 GENE Order Dtd. at
2024 24 24554/2 |P.N. NAYAK RAL 2024-06-24 BRANCH No-
023 -8
39)
(Se
WP (C) - WRIT
66221/ 106.08.20 GENE Order Dtd. at
2024 |2a 24542/2 |P.N. NAYAK oo £000-01-01 BRANCH | -
023 -8
39)
(Se
WP (C) - WRIT
66225/ 106.08.20 GENE Order Dtd. at
2024 24 24528/2 |P.N. NAYAK RAL 2024-06-24 BRANCH No-
023 -8
39)
(Se
WP (C) - WRIT
66229/ 106.08.20 GENE Order Dtd. at
2024 |2a 24526/2 |P.N. NAYAK .o 2024-06-24 BRANCH |~
023 -8
39)
(Se
WP (C) - WRIT
66231/ |06.08.20 GENE Order Dtd. at
2024 |2a 24519/2 |P.N. NAYAK |20 5000-01-01 BRANCH |~
023 -8
39)
(Se
WP (C) - WRIT
66232/ 106.08.20 GENE Order Dtd. at
2024 |24 10431/2 B B TANGR gy, 2024-07-15 BRANCH yo-
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